BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL) |

AHMEDABAD BENCH
AHMEDABAD

C.P. (L B) No 81/9/NCLT/AHM/2018

Coram Hon'ble Mr HARIHAR PRAKASH CHATURVEDI MEMBER JUDICIAL
. Hon ble Ms. MANORAMA KUMARI MEMBER JUDICIAL o '

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF AHMEDABAD o
- BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 02. 04 2018 '

Name of the Company: | R_IteSh K-V-K-_SUCha'k4". '
T V/s.
Anil Life Science Ltd.

N Sectlon of the Compames Act Sectlon 9_ of the Insolvenc. _and Bankru tc'

Code

~ 5.NO.NAME (CAPITAL LETTERS) __ DESIGNATION __REPRESENTATION

1. NATALNA DHRUM AN

Orinn
2‘ . |

Ay, PelTONEE  (Rlaga

 ORDER

Learned Advocate Mrs. Natasha Shah present for the Operatlonal Creditor/
Petitioner. None present for the Respondent - -

~ The report of the ROC_lS'aWalted..

. ~ List the matter on 03.05.2018.

- MANORAMA KUMARI  HARIHAR PRAKASH CHATURVEDI _
~ MEMBERJUDICIAL MEMBER JUDICIAL -

~ Dated this the 02nd day of April, 2018.

__SIGNATURE




